
, THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF AssAM, NAGALAND, MIZORAM AND ARUNACHAL

PRADESH)' .

Not. t FIe A T ION·
Dated GUwahatl, the !t-6~pril, 2013

No. HC.Vn ...25/2010/ 3:3 (:76 / A # # Hon'ble the Chief Justice has been

pleased to appoint shl-i RahjU Medhl, Joint Registrar (Judiclal), Gauhati High

Court, Guwahati as the DepUty Secretary, Gauhati High Court Mediation Centre

(Principal Seat), Guwahatl In plate of Shrl Blood KumarChetri, Addl, District &

Sessions Judge (FTC), Rangla with Immediate effect.

By Order,
Sdj- M,K. Bhattacharjee
REGISTRAR GENERAL

Memo No. HC.VII-25j2010j 03 d '1 - P.;~ lA, datedzs .04~2013.
Copy to:-

1. The Registrar (VigilaHce) j Registrar (Adrnn.) j Registrar(Judicial),

Gauhati High Court, GUwahatl

2. The District & Sessions jUdge-cum-Chalrman, District Mediation Centre
I • .' ,. .

& District Legal Servlces AUthority, , for information.

3. The Registrar -curn- PrlHcipal Secretary to Hon'ble the Chief Justice,

Gauhati High Court, GUwaHatl.

. i'. ,,~

I. '

4. The. Chairman, N.E. Bar Couricll, Member, Gauh~ti High Court Me~iation

Centre (Principal seat), fdr lhformatlon .

. 5. The Advocate General, Assam, Member, Gauhati High Court Mediation

Centre (Principal Seat), for lhforrnatlon.

6. The Prestdent, GaUHati HigH Court Bar Association, Member, Gauhati

High Court MedlatioH CeHtre (Principal Seat), for information ..

7. The Member secreh:i/Y, Assam state Legal Servlces Authority, Member,

Gauhati High Court Mediation Centre (Principal Seat), for information.

8. Sri B.K. Chetri, Addi. bistrlct & Sessions Judge (FTC), RQngia.

He is requested to HaHd over tHe charqe of the Office of the Deputy

Secretary, GaUHati HigH CdUrt Medlatlo~ Centre: (Principal Seat) to Shri

Ranju Medhi, joiht Registrar (JUdicia!), Gauhati High Court, Guwahati.

9. Shri Ranju Medhl, joint Registrar (Judklal), Gauhati' High Court,

Guwahati.

He Is requested to take over the charge of the Office of the Deputy

Secretary, GaUHatiHlgH Court Mediation Centre '(PrinciPal Seat).

Contd•••••
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~e System Analyst, Gauhatl High Cqwn:, Guwahati. He is requeste~~\, "

upload this Notification in the wepsite pf ~9Hhati High Court, GuW~
11. Smti Nilima Kakoti, Member, Ga~h9tiHigh Court Mediation Centre

(Principal Seat), for information.

12.Smti Rina sora, Member, Gauhati HIQh CqHrt Me9iation Centre (Principal

Seat), for information.

13.The P.S. to Hon'ble Mr. Justice l.A. Ansari, Gauhati High Court,

Guwahati.

14.!he r.s, to Hon'ble Mr. Justice H. ROY~cqC!Hha~,High Court, Guwahati.

lS.The p.s. to Horrble Mr. Justice A. 1<. ~oswalT1i, Gauhati High Court,

Guwahati.

16.The p.s. to Horrble Mr. Justice U,. ~rHyan, Gauhati High Court,

Guwahati.


